
Central Administrative Tribunal, Lucknow Bencti, Lucknow 
CCP No. 102 of 2009 in O.A. No. 114/2009

This the 20̂ *̂  day of October, 2010

Hon’ble Stiri Justice Alok Kumar Sinati. Member f J) 
Hon’ble Sri S.P.Sinati. Member (A)

Bal Krishna Mishra aged about 27 years son of late Sri Sabha Bahadur 
Mishra residentof village - Gedouro, Post Office- Motiganj, District- 
Sultonpur.

Applicant
By Advocate: None

Versus

1. Sri Rameshwari Nando Chief Post Master General, West Bengal
Circle, Yogayog Bhav/on, Kolkotto.
2. Sri Ashok Moity, Senior Superintendent of Post Offices, Central
Kolkotta Division, Kolkato-700007.

Respondents
By Advocate: Sri S.P. Singh

ORDER (DICTATED IN OPEN COURT) 

Bv Hon’ble Sri Justice Alok Kumar Sinah. Member fJ)

List revised. No body is responding for the applicant.
Sri S.P. Singh learned counsel for respondents is present.

2. It is pointed out that os mentioned in para 3 and 4 of connpliance

report, after receiving the order passed by this Tribunal, the case of the

applicant v^os duly considered by CRC and on order dated 8.2.2009

v^os passed after considering all aspects of the matter. The committee
C"

felt that compassionate appointment is not justified to the applicant 

and therefore, the case v^os rejected vide order doted 8.2.2009 

(Annexure -1). He submits that thus, the compliance has already been 

mode and therefore, the notices may be discharged. There is nothing 

on record to controvert the aforesaid averment mode in the 

compliance affidavit. Therefore, notices are discharged and CCP is 

disposed of accordingly. No costs.
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(S.P.Signti) (Justice Alok Kurrfar Singh)
Member (A) Member (J)

HLS/-


